
Governmenl of Jammu & Kashmir
Housing & Urban Development Department

C ivil Secretariat, J ammu/Srinagar
*****

No t ifica I io n,

Jammu, the Junc, 2023

4.fl - fn exercise of the powers conferred by sub-section (2) of section 27 of
Jammu & Kashmir Municipal Act, 2000, the Govemment hereby notifies the name

,l Slrri Bakhtarvar Singh S/o. Slri Maan Singh, Ward Member, Ward No. 02, Nagri
rlc, Kathua, Jammu for being dcclared as elected President of the Municipal

rrnrnrittee, Parole, for the remainder period.

By order of the Government of Jammu and Kashmir.

sd/-
(Prashant Goyal)

Principal Secretary to the Government,
Housing and Urban Development Department

l|[JD-LSG0ULBJ/2012023 (C.No.7210429) Dated: Pa .06.2023

o the;

Joint Secretary (J&K), Ministry of Home Affairs, Government of India.
I'rincipal Secretary to Hon'ble Lieutenant Governor, J&K.
Commissioner/Secretary to the Govemment, General Administration
Department
Chief Electoral Officer, J&K.
Divisional Commissioner, Jammu.
Secretary to the Govemment, Department of Law Justice & Parliamentary
Affairs.
Deputy Commissioner, Kathua.
Director, Urban Local Bodies, Jammu.

, Spccial Secretary to Chief Secretary, J&K.
0. General Manager, Ranbir Government Press, Jammu/Srinagar, for publication,

irr the Government Gazette.
t. l'rivate Secretary to Principal Secretary to the Govemment, Housing & Urban

<lcvclopmcnt Department.
2, Slrri Bakhtawar Singh S/o Shri Maan Singh, Ward No. 02, Municipal

('ommittee, Parole.
I l:sccutive OIficer. Municipal Comrnittec. Parole.
'l lrrchargc Wcbsite, H&UDD.
', Mlslcr flle/Stock file. \ f
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(Ihannaji Bhat)
der Secretary to the Govemmcnt
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